
HIGH COURTOF DELHI
Sher Shah Road, New Delhi

No.]2_/pc/Gae./G-7/V1.E.2a)/2022
Dated:3]3\022

NOTIRICATION

In exercise of the powers conferred by Sections 26 &27 of Punjab Courts Act, 1918, as
amended and extended to·theNational Capital Territory of Delhi, Hon'ble the Acting Chief
5justice and-Flor'ble Judges ofthis Court have been pleased to confer upon following officers
of Delhi Judicial Service, the powers of Civil Judge, generally to be exercised within the
limits of the Civil Districts of Delhi with effect from the date they took over/take over on
being posted as such :
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(RAVlNDER DUDEJA)
REGISTRAR GENERAL

Dated:~'2..:fD2....L

BYORDEROF THECOURT

s. Name of the Officer s. Name of the Officer
No. (Mr/Ms.) No. (Mr./Ms.)
1. Yashdeep Chahal 20. Shruti Sharma -- II
2. Katyayini Sharma Kandwal 21. Azad Sehrawat
3. Shaina Goyal 22. AmanKumar Sharma
4. AnkitGarg 23. Manya
5. Disha Singh 24. Ravi
6. Praveen Kumar 25. Varun Chandra
7. Garima 26. KawalSingh
8. Shivangi Mangla 27. SiddhantKumar
9. SwatiMalik 28. Marilyn Joanna Khakha
10. AnmolNohria 29. Kamal
11. Vaibhav Pratap Singh 30. RohitKumar
12. NehaGoel 31. Moksha Bains
13. VinerjeetKaur 32. Raj Kumar Singh
14. Shubhi Gupta 33. Arjun Kirar
15. Harjot Singh 34. Nishat Bangarh
16. Aakash Mohan Singh 35. Sheetal Rani
17. Pooja Yadav 36. SeemaMeena
18. Karanbir Singh 37. Divya Singh
19. PayalSingal

Copy forwarded for information and necessary action to:-
1. All the Principal District & Sessions Judges, Delhi.
2. The Principal District & Sessions Judge-cum-Special Judge,

Avenue Court Complex, Delhi.
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No.,DHC/Gaz./G-7/VI.E.2(a)/2022

.•• .3The Principal Secretary (Law, Justice & LA.), Govt. of NCT of De]Ii-D&If.
55.±Eggetmmias.1.P. Estate,NewDe1u.
3"· 2 "j3Ke'pie@tor (Administration), Delhi Judicial Academy, Dwarka.

5, · 'q1e officers concerned through their respective Principal District & Sessions Judge.
6.. The concerned Pay & Accounts Officer through respective Principal District &
' Sessions Judge. 

7. Personal file of the officers.
8. Guard File.

hod
(Shankar Singh)

JointRegistrar (Gazette IIB)
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Forwarded for information & necessary action to :
Sub:- Notification.

1. The Chief Metropolitan Magistrate (Central), Tis Hazari Courts, Delhi.
2. The Senior Civil Judge (Central) Tis Hazari Courts, Delhi. .
3. The Officers concerned {(through CMM (Central) Tis Hazari Courts, Delhi}.
4. The In-charge, Facilitation Centre, Tis Hazari Courts, Delhi.
5. The Reader to Ld. Principal District & Sessions Judge (HQs), Tis Hazari

Courts, Delhi.
6. Th_§..Accounts Branch (Central) Tis HazariCourts, Delhi.
Z.1fe Website Committee (English/Hr6j Tis Hazari Courts, Delhi.
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OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs) : DELHI
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(DEEPAK DABAS)
Special Judge (NDPS) (Central)

Link Officer In-charge (Judicial Branch, Central)
Delhi
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